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PROF. D. P. CHATTOPADHYAYA:
Sir, Government policy is two-fold, it I
may say s0. In absolute terms, perhaps,
increase, but, in relative terms, a gradual
decrease of export of iron ore and increase
of export of derivatives, if possible, finished
products.
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PROF. D. P. CHATTOPADHYAYA
Sir, 1 have already said that Government
policy is to see that gradually wmi-proces-
scd and if and when possible, fully processed
steel is exported. Meanwhile, we have scen
to it that our iton ore fetches 1cmuneraive
and comparable prices, omparable to the
prices fetched by other iton oic exporung
countries.

SHRI P. R. SHENOY: Sir, mav I know
whether the iron ore cxported from India is
getting reasonable price at present? If not,
what is the . . .

MR. SPEAKER: You are shifting from
that meeting 1o the prices now.

SHR1 P. R. SHENOY. Sir, may 1 know
whether one of the objects of the mecting
is to get a good price for the iron ore
exported from India and may I also know
whether we are getting a reasonable price
for the iron ore we are exporting at pre-
sent?

A3

H not, what steps are taken 10 get a
reagonabile price?

PROF. D. P. CHATTOPADHYAYA.
To both guestions, my answer is 'yes'.
W o v wed:
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PROF. D. P. CHATTOPADHYAYA:
I have already answered the latter part.
The only other thing 1 would like to men-
non is that the countries which attended
the meeting are Algeria, Australia, Brazii,
Chile, India, Mauritania, Peru, Sierra Leone,
Sweden, Tunisia and Venezuela.

Assistance given by Financial Institutions
to States

*779 SHRI SAMAR GUHA: Will the
Minister of FINANCE be pleased to state:

(a) whether replies given w0 Unstarred
Questions No. 832 on 26th July, 1974, No.
1463 on 2nd August, 1974, No. 2624 on
16th August, 1974 (laid on the Table on
28th  February, 1975), No 3380 on 28rd
August, 1974 and Starred Question No. 354
on 14th March, 1975 factually show that
finanaal advantages 1 regard o assistance
by IDBI, IFCi. UTL. LIC, ICICI and
IRCI have gone arbutrarily in favour of
States in proximuty of the headquarters of
these financial institutions,

(b) whether the facts about unequitable
and disproportionate distributions of finan-
cral asastances given to different. States are
clearly establithed from the figures of dis-
tribution of financial assistances made o0
different States;

() whether such discriminations in dis-
tribution of financal assistances have very
considerably coptiibuted to the growth of
regional economic imbalances; and

{d) if so, whether Government propose 10
set up an indepcndent high power Com-
mittee of economic experts to go into the
matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMAT1
SUSHILA ROHATGH: (8) 1o (d) A state
ment is laid on the Tabie of the Hous:



1l Papers Lind
Statement

(a) w0 (c): The flow of financial assistance
from the all-India long-term public financial
institutions to the different States is not in
any way influenced by the mere fact of the
Headquarters of these institutions being
located at a particular place.

The location of Head Offices of the In-
dustrial Development Bank of India, the
Life Insurance Corporation of India. the
Unit Trust of India and the Industrial
Finance Corporation of India have been
determined in accordance with the provisions
of The Televamt partiamentary stattes under
which they have been set up. The location
of the Head Offices of the Industrial Credit
and Investment Corporation of India and
the Industrial Reconstruction Corporation
of India are in accordance with their res-
pective Memoranda of Associations. Besides
their regional offices in the metropolitan
towns, the Industrial Development Bank
of India and the Industrial Finance Cor-
poration of India have opened a number
of their offices in practically all the States
not only to serve better their existing con-
stituents in those areas but also to make
whatever contribution possible to the indus-
trial development of those regions by 1n-
creasing the flow of assistance to them with-
out any discrimination whatsoever.

The disbursement of financial assistance
by public financial institutions depends upon
the number of projects which are establish-
ed in a patticular area. The location de
pends on a number of techno-economic con
siderations. The financial institutions as-
sist all viable projects which merit assistance
on techno-economic considerations and also
ensure that no viable project suffers for
want of institutional support.

Keeping in view the imbalances in in-
durtrial development amongst  different
States and between areas within a State.
the policies followed bv public financial
institutions have been directed to remove
them progressively. At the instance of Gov-
ernment, the public financial institutiony
have announced schemes of concessional fin-
ante to projects located or to be located in
the industrially backward areas i each
State. Besides, surveys have been undertaken
and Consvitancy Service Centres have been
opened by the institutions to actively asist
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the development of industry in the speci-
fied industrially less-developed areas.

The 1emoval of regional imbalances in
industrial development is a long term pro-
cess and it is too, carly to judge the
suctess achieved in this regard.

(d) Government do not consider it neces-
sary to appoint any (ommittee to go into
this matter.

SHRI SAMAR GUHA: This is an evasive
1ephy tb the culminating question following
from five other questions that T had asked
previousis. So many intormations were given
to me. but I find in the answer the data
and figures supplied by Goverument have
not been taken into considerition in any
way in replying to wmy gquestion. ¥ hope
vou will bear with me if I just ask a
question after quoting some figures .

MR SPEAKER: D¢ not make a speech.
Ask a question.

SHRI SAMAR GUHA- Government have
replicd that location of these institutions
has nothing to do with the supply of cre-
dit and that eredit is offercd on the basis
of piojects ctc I will quote a few Ffgures
on the bhasis of the former rephes given
to me—1 hope vou will allow me to do
so——and ask mv question. Is it a fact that
credir supphed by the scheduled commercial
banks 4s at December 1973 was as fol-
lows: Maharashtra Rs. 1782 crores, Gujarat
Rs. 532 crores, Karnataka Rs. 457 crores,
Assam Rs. 70 crores, Bihar Rs. 204 croies,
Orissa Rs 43 crores, U.P. Rs. 408 crores
and West Bengal Rs. 941 ciores, and the
same for agriculture, industry, trade ctc
by nationalised banks in the same period
was as follows: Maharashtra Rs. 65 crores,
Gujarat Rs. 38 crores, Karnataka Rs, %%
crores, Astamm Rs. 1 crore, Bihar Rs. 11
crores, Orissa, Rs. 2 crores, UP Rs. 3]
crores and West Bengal Rs. 16 crores?

Is it also a fact that upto 30-6-1974 the
finances given by the IDBI, IPC 2nd ICICA
respectively were as follows: Maharashtra
Rs. 248 ciores, Rs. 10§ crores and Rs. 161
crores, Gujarat Rs. 95 crores, Rs. 38 cro-
res and Rs 58 croves, Karnataka Rs. 64
crores, Rs. 33 crores and Rs. 31 crores,
Assam Rs. 28 croves, Rs. 8 crores and Ra.
15 crores, Bijhar Rs. 42 crores, Re 25
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crores and Rs. 32 crores, Orissa Rs. 11
crores, Rs. 12 crores and Rs. 10 crores,
U.P. Rs. 37 crores, Rs. 44 crores and Rs.
24 crores and W. Bengal Rs. 98 crores,
Rs. 42 ciores and Rs. 82 crores? (Inlerrup-
tionsy. These facts have been avoided.
can give mnumerable other facts. 1 want
to know from the Government whether
the facts that bad heen given do not clearly
show that willingly or unwillingly u policy
of discrimination is being pursued as a
result of which a kind of imbalince had
been created in the diffaent States and af
50 how would the Government explain
this acute disparity in giving financial credut
by the- nationalised banks, scheluled banks
and other banking institutions that are lo-
cated in Bombay? Is it a fact that due to
proainity the States which are near the
location of the financial institutions get
more benefit out of them wheieas the States
which are far away from Bombay get mi-

nimal benefit, States like Bihar,  Assam,
West  Bengal?
SHRIMAII SUSHII A ROHATGL,  May

1 also on behalf of the Government speaifi-
cally state this. I should first like to drawn
atten jon to the fact that the question 1e-
lates sprctfically to financial institutions . |

SHRI SAMAR
of ...

GUHA: Culmination

SHRIMATI SUSHILA ROHATGI:
Culmination of five very impoitant ques-
tions, that ae mentioned in the question.
1 was pointing out that this question spe-
cifically related to the finandial institutions
as such. The replies that we have given
cover the sarious points thair have  been
raised by the hon. Membei. He has re-
ferred to the proximity or location of the
places, regional disparities, etc. All  these
had been rephed to in the course of nn
reply.

SHRI SAMAR GUHA: The hon. Minis-
ter rays that all those questions had been
replied. 1 even exerted on your patience
by giving a few examples.

MR, SPEAKER: This is Question Hour,
not debating hour.

SHRI SAMAR GUHA: I knew that such
a reply would be given and it is only for
that reason I taxed the patience of the
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House and have certain figures. I wanted
to know how do you explain this way?

MR. SPEAKER: She answered so sweetly
and so softly.

SHRI SAMAR GUHA: Let me ask my
second question. Will the Gosernment in
their wisdory and in view of the facts and
figines  and statistics and data 1hat have
heen supphied in icply to my five earlier
questions  concede the clear disparity in
the distribution of finanual credits by the
financial nstitations of India to the diffe-
rent States?  Will the Government see the
compulsion of an independent lugh power
committee of economic eaperts to go into
the matter and say why this discrimination
is there.

SHRIMATI SUSHILA ROHATGI: May
1 also say, Sir, that in addition to what
had been said before, T hope mine was a
convincing answer also. The Goiernment
are fully convinced of it; thete is no dis-
crimipation. I shall certainly appeal to
the hon. Members to sec the reasons behind
this. The basic fact remains that in cer-
tain States the infrastructure facalities are
not there; the market is not there; invest-
ments mas not be there. All these things
are tahen into consideration by  entrepre-
neurs when they decide not to take up
projets tn any particular State. (Inferrup.
tionsy T am trving to convince the hon.
Member.

MR. SPFAKER: No side attacks.

SHRI SAMAR GUHA: Government have
agrecd that the survey ha< been undertaken.
Then, why is it not being undertaken by
an expert committee?

SHRIMATI SUSHILA ROHATGI: The
survey has already been completed and the
Government is aware of the situation. What
additional work is the expert committee
supposed to do?

SHRI VIRBHADRA SINGH: May I
know whether any criterion has been laid
down by the Government for giving of
financial assistance to the States by financial
institutions and whether it is a fact that
giving of assistance has been left to the
sweet will of the financial in<titutions or
it is done on the basis of specific proposals
received by the financial institutions from
the State Governments?
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SHRIMATI SUSHHILA ROHATGI: The
basic policy of the Govermment is, every
effort is being made to see that financial
institutions give credit to the .waximum
extent possible for taking the industries o
the backward areas. For this purpuse, con-
cessional schemes have been ingroduced and
are being implemented. It is in various
forms, isrespective of the cost of the scheme
whether it is a oew scheme or for rehu-
bilitation or expansion, whether it is in
the cooperative sector or any other scctor,
etc. At the same time, it also depends to
2 very great extesmt upon the entrepieneurs
themselves. If they want to locate it at
a particular place, it has to be done there.

SHRI BISWANARAYAN SHASTRL It
appears from the ieplies given and from
the statement laid on the Table that Assam
stands in the lowest positton 1In the maite
of receiving grants or assistance from the
financial insututions, whatever the 7reason
may be. In view of the fact that it is
the pohicy of the Government to give prio-
rity to backward regions in the matter of
development, will Government issue direc.
tions to the financial institutions to give
assistance in such a way that regional um-
balances are removed?

SHRIMA 1 SUSHILA ROHATGL It s
precisely 1n (omsonance with the particular
policy mentioned by my colleague  that
those various  consultancy service centres
have been established by the financial in-
stitutions, as explamned in the statement
So, that particular factor is aiso taken care

of.

SHRI TRIDIB CHAUDHURI- May 1
know whether the attention of the Govern-
ment has been drawn to the fact that apart
from regional imbalances between highly
industrialised States and less industrialised
States, even between the more highly indus-
trialised States, there is a remarkable dis-
parity in the investment of thesc institu-
tions? How does the Government explain
that?

SHRIMATI SUSHILA ROHATGI: There
is some ryegional disparity and it is pre-
cisely becamse of these factors which are
prevalent that these are reviewed from
time to time and every cftort In being made
to see that the various activities are ‘co-
ordinated. We have the intradnstitutionsd
committees which also Jook into these things
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and ses that delay is tessened, 5o \hat these
things can be expedited,
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SHRI V. MAYAVAN: Recently, the

Chairman ot the LIC. and the Minister
of Industry and Civil Supphes had indicat-

ed that the L.LC. 1s granting loans and
credit faabites only w big  ndustrial
houses | want to know from the hon,

Mimster what ave the plans under which
such financial assistance is given to the
States

SHRIMAIT SUSHILA ROHBAIGL Tt
not correct 1o say that the L.1.C. is grant-
mg loans and credit facilities only to big
industrial houses. There is the investment
pattern of the L.LC. and the amount of
investment in the corporate sector has been
defined. It is not more than 8 o1 10 per
cent as a whole, It may be that bigger
houses may be having a larger percentage
of financial assistance than others. Under
no circumstances, it is more than what is
fixed by the investment pattern ol the
L.1.C.

SHRI B. K. DASCHOWDHURY: Having
sceepted this basic policy s iong pur-
med by the & innitutions, as seted
hy the hon. Minister, there are discrimi-
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nations and it cannot be denied that cer-
tain regions, certain States, have got much
more share than others. I would like
to know specifically from the hon. Mi-
vister whether she considers that head-
quarters located in certain areas, in far-
flung arcas, are at a great disadvaniage in
getting  financial assistance or the facili-
ties from financial institutions. For exam-
pic, though there arc certain branch offices
of the Banks located in some State head-
quarters, here and there, the major sanc-
thons are to be made from their headquar-
ters A person from Assam finds it very
difficult to go to Bombay; so also a peison
from ‘Tamil Nadu or Kerala or Patna or
some other place. All these branch offices
are nothing but post offices. Let there be
a clear specific direction given by the Gov-
ernment as to what should be the policy
in this regard.

Secondly, 1 want to know whether the
Government has any particuiar policy with
regard to investment and the deposit ratio
1 find, from the backward districts, the
deposits are being collected much  more
thau the imvestment made there. For e
ample. m 4 small district of Cooch-Behar,
what 15 the deposit, the investment is hardly
to the cxtent of 20 per cent o1 even less.
So also is the case of other backward dis-
tiicts in the country. Theie should be a
proper deposit-imestment ratio so that re-
gional imbalances are removed.

SHRIMATI SUSHILA ROHATGI. Re-
garding the first part of the question, I
think, the location of the  headquarters
really does not matter to a very great ¢x-
tent so far as the industrial development
of the Siates is concerned. At the same
time, T would like to say that they have
heen established arcording to the statute
of Parlinment and moss of the financial in-
stitutions have their branches in the States
also. Thercfore. a very great distance, as
mentioped by the hon. Member, does not
exist in many of the cases.

Regarding the second part of the ques-
uon, about regional disparities, 1 think,
the entirg policy. the investment pattern
of the L.1.C., as 1 have sxid before, is to
give assistance to the neglected sector and
© the priority sector. That itself means
thet theve ja & Government's desire and
comvittion. to remove vegional imbalancex.
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S0 far as the LIC's deposit-investment
ratio i3 concerned, instructions have been
issued that this factor may also be taken
into consideration. I think, that will to
some extent improve the investment pat-
tern and remove regional imbalance.

SHRI N. K. P. SALVE: | hope, the Gov-
ernment is sertous in its business of eradi-
cation of regional disparity. IT'he hon. Mi-
nister stated that the entrepiencurs  are
primarily responsible and they are forcang
the financial insututions, like dumb-driven
cattle, to finance them in areas which are
not economically backward. If one were
w discriminate between one State and
another State in the matter of poverty,
backwardness, the Pande Commirtee las
carmarked several dustuicts which are back-
ward. May I know Biom the hon. Mims-
ter categorically on the floor of the House
whether they will direct the financial insti-
tutions not to guwe finance for any new
project in any district other than the back-
ward districts®

SHRIMATI SUSHILA ROHTGI: Re-
garding the first part, this is not an assump-
tion. This is a very sincere conviction of the
Government that 1egional disparities should
be removed.

About the second part, how can Govern-
ment give such a categmical assurance? Gos-
ermment 15 concerned that balanced industrial
development must take place and it will
tahe place oulv it the various regional dis
parities which are theie not only between
the sarious States but are also there between
the various patts of the State, ate 1emoved
to the maximum possible extent. Does 1t
mean thsat onh those industries which are
going to be located in backward areas are
to be fed and the others are to be starved?

SHR1 N.K.P. SALVE: 1 spoke only of
new projects. It has alwavs been the his-
wry of cconomic development  that the
areas which are developed become more and
more developed and the backward areas
always remain backward ureas because this
theory has been fallen back upon. What
is the use of demarcating and identifying
areas as backward areas if the Governmens
is not willing to accept that the supposedly
forward areas will be starved and only the
backpard areas will be given the finance?

SHRIMAT! SUSHILA ROHATGI: I &t
the assumption that the other areas are th
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be starved? Amy healthy project is not
being stmved because of want of credi.
But at the same time preferenc will be
ginen to those which arc gong to the back-
ward areas
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SHRI D. N. TIWARY: With all the
good intentions and the avowed objectives
of he Government, it seems that the Gove
ernment is incapable or incompetent tn
give dfitct to s intentions or objectives May
L hnow whathier Government is incompetent
a1 ancapable of domng this and if not, whe-
ther thev thunk that the regional dispari
ties wiil be ranoved by starving the back-
wurd areas?

SHRIMATI SUSHILA ROHATGE. I am
dfiud 1 do not contubute to any of the
thungs mentic wed by the hon  Member,
thowgh he iv a semor manber, about the
o d niotions and objeetves of  the
Go ¢ nm ot 1 think, the sum tota] of the
onty thnag ae tnt specal cffotts have
hoeen made are bang made and will be
made

SHEY DN
resu't

IIWARY What 15 the

SHRIMATL SUSHILA ROHATGE
resuit there (dnfoerruplions)

Why

AN HON MIMBIR
und Onissar

What about Bihat

SHRIM AT SUSHITA ROHAIGE  Why
not U P » Wo ate conscrous of these things
It terrupiions

Unless we have the intention, we do not
know how we ean hase the dotormination
Both mtntion and determination are there
The implementation 15 there, though there
vowtanh a scope for improvement.
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Whv {8 3t that it Assam, Bihar and

Rengal arc industeisfly barkward in spite
of all these fine theoriex? (Interruptions).
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SHRI DINESH CHANDRA GOSWAMI:
Sii, T have been trymg to catch your eye
fi«m the beginning.

MR. SPEAKER: I have to look 10 all
sides. If you get up every time, I am not
bound to call you. If all members get up
on all questions, there s no himat, then
only one quistion can be covered Instead
of that, why not have a dcbate on it?

SEVERAL HON MEMBERS: Yes.

SHIRI DINFSH CHANDRA GOSWAMI-
The hon. Minister hoes stated junt now thar
the lack of infrastructure and other rca
sons are comung in the way of the develop
ment of the backward regions In it not a
fact that whenever these States have de-
manded for the cieation of the infra-struc-
ture, the Finance Mistre and the Plan-
ning Commission have alware turned out
th: demand on the ground thar the infra-
structure has not sufficient capacity to heas
the industiy. At the <ame time, when we
ask for the establishment of industiies, we
are told that the infra structure is not there.
When we atk for nfra-structure they sav
that there i< not enough capacitv 1o bear
the infra-structure. Then how do vou ex-
pect your nbjectives to be fulfilhd? We
ate agitating for years to Wreak this vicious
rircle. May 1 have a categerical answer from
the Finance Minister and  the Planning
Commissdion as to what steps thev are tak.
ing to break the vicious cirde?

SHRIMATI SUSHTLA ROHATGI- The
va.jous financial institutions mie there . . .

SHRI VASANT SATHE: ‘The financial
institutions are only for the big private
people.

SHRIMATT SUSHIT A ROHATG!: I us-
sure the hom, Membe 1t we are interested
Jn the removal of rcgional disparity and
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developmrent of all areas. I come from a
hrckward State . . . (Interruptions). J am
giving you the factual position We can
certainly have a debate. I would very much
welcome it if vou permit it.

Provision in Budget for Payment of Addi-
tional D.A. due 10 Government Employees.

*760 S{IRT PRABODH CHANDRA:

$SHRI HARI SINGH -

Wil the Minister of FINANCE be pleas-
(d to «ate the reasons fm not making any
prousion in the budzce the current
vear for the pavment of alditonal three
instalments of DA, to C-nnal Govern-
ment employees which have already fallen
due?

for

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (“HRI PRANAB
KUMAR MUKHERJEE): The entire ques-
tion of dearness allowance it to be review-
ed beyond the 12-montulv index level of
272, accarding to the Third Pav Commis-
sion’s recommendation. This review is being
made in omsultation with the staff repre-
sentatnes  Pending the outcome of the re-
view 1t would not have been realictic 1o
make any provision in the current vear’s
budget on account of the additional pay-
ment of dearness allowance,

St g feg. s wEET,
g FI qATA § AR ICEM AT F
srat Fqnfal ) freir 7 A
WA AT wAE § AR gk A
ey frar a1 f5 gw "gmd s
A et W oA oy ¥ ) ama
%1 9HE 7Y § g WAR gar ¥
f5r ¥Aw aorw oy fadlr S
oT TEer @ AE ) AR SAArd
Tigy & fr o9R &r weT 9 A
o=t famar sfgg) & & qeAr
wigr § fr anfaw ag wn ofifeafa
y wf ¥ arew s ae ¥ 9sl
fafw A A W@ ¥ A w dww
¥ FraTr Trar 9 wORrQ s
wY 7 grm ?





